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Involvement of Officers in Supply of 
Secret Documents to Foreign Diplo­

mats

422. SHRI S. G. MURUGAIYAN: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether some high officers of 
Planning Commission and a P. S. to 
Central Minister were arrested for 
supplying secret documents to foreign 
diplomats;

(b) if so, their names; and

(c) whether one of the accused has 
filed a petition in Delhi High Court 
challenging his detention under 
MISA?

THE MINISTER OF HOME 
AFFAIRS: (CHAUDHURI CHARAN
SINGH): (a) and (b). The espionage 
activities referred to in part (a) of 
the Question are under investigation. 
For reasons of security it would not 
be in the public interest to disclose 
further facts at this stage.

(c) Yes Sir.

Deterioration in Law and order situa­
tion Due to Release of Naxalites and 

Smugglers
423. SHRI R.V| SWAMINATHAN: 

SHRI PRADYUiVTNA BAL: 
Will the Minister of HOMES 
AFFAIRS be pleased to state:

(a) whether the setting free of all 
naxalites and smugglers who were 
detained in the prison during the last 
year have resulted in deteriorating 
the law and order situation in the 
country;

(b) if so, whether cases of looting 
of property, thefts and criminal as­
saults have increased from March,
1977 onwards;




